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DISCUSSION RE : INTER-
NATIONAL SITUATION AND POLICY
OF GOVERNMENT OF INDIA IN

RELATION THERETO

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAOQO) : T beg to move :

““That this House do consider
the present international situation
and the policy of the Government
of India in relation thereto,”

MR. CHAIRMAN : Motion moved:

“That this House do consider the
present international situation and the
policy of the Government of India in
relation thereto.”

There is a substitute Motion, Dr.
Subramaniam Swany.

DR. SUBRAMANIAM SWAMY
{Bombay North Fast) : 1 beg {o move «

That for the orginal motion, the
following be substituted, namely :

““This House, having considered
the present international situation and
the policy of the Government of
India tin relation thereto, urges upon
the Government to restructure the
foreign policy giving primacy to
friendship with neighbours and to
equidistance from the two super
powers,”’

I hope, Sir, you will accept that.

MR. CHAIRMAN : Shri
sadhan Chakraborty.

Satya-

DR. SUBRAMANIAM SWAMY :
1 can move this motion and dis-
cuss it.



